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lowed by the Government so far is being
followed in this amending Bill also. We
know this much that the *Government of
Jammu and Kashmir have been adopting
the enactments which have been passed
by us, and when they feel that application
of this measure is also necessary for the
State of Jammu and Kashmir, I have no
doubt that that Government will adopt it.

THE DEPUTY CHAIRMAN: The
question is:

"That the Bill be passed."
The motion was adopted.

MOTION RE REPORT OF THE
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[ famagare weraTayY svefzan)

"In the absence of confirmations of
the outstanding balances under Sundry
Debtors due from the different
Government Departments, the auditors
are unable to express any opinion as to
their readability."
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oYt T & § ufaw & wfaw ¥ F
aF THT T FLAT A |

qiwdT @ ag ¢ fF oFwmra
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The question was proposed.

& gAT A 3 ¢ 9 aF
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agl & fad #faa wr d | wg A @
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afeft grew SRR a9 @ WA
R TOAT GITT AT SAIT ATAI AT AT
FTE AN & 1 W% BN AT FHAA
AYeT qYT FT ATHT GH § A F s
at aga w=agr g | 9 fEEn § ot g
¥ FLAT T | g oy erA ¥ oA wF
% oy sar & sfomd &, 9% 721 w%
gar w& ferdt & w7 aoamT & {1 &
FTHT FET AT AT Al §, T WAA
Tt 91 9% W W I E9HaT a9t
g et gt & WT 31 97 Iuv
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@ A Wy ff @9 §, sl
fer i 7l wgan g & 1 a1 g
feafs ¥ ag wdag wsaw & & ==
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¥ 3 faww 5% O anior @At F
franfaat & @ & o g 39 < arfw
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& fF o7 < 3% & iz & o T

SHBI ARJUN ARORA (Uttar Pradesh):
Madam Deputy Chairman, this is a very
interesting report, the consideration of
which has been moved with a more
interesting speech. The learned Mover is
not prepared to give the Government
credit any achievement.

=t farmmgaTe warene Wit
HIHT qEE AT BT & |

St oA WO : TF WO AT
HHE BB KT AT AYAT 9T A WA
o AT

The Company is a public sector company
and therefore, according to the learned
Mover, if it makes profit, it is because of
the peculiar situation of the Government.
If there is a particular department which,
for some reason unknown to the learned
Mover, does not make profit, that is the
acid test of the efficiency of the Govern-
ment.

wit fammgare waranest Wi o
TN AT FEA wrAT ZH oA afam g

ft WA ST ATl g7 wiaw

Wiz v afemmrA g ana & #, w7 Aifaw 7T 9% aE 4w 3T
¢ @Ol g wEEl ¥ faw off sresy wYeT faee FitE WY g4
at g weg fru v & fv 3 qfgm &, # afew arer o &1 9% g a ofr

T 39 faat & oF fger o ardor
&= & [T a9 55 47 SqET A5 AN |

9 | A |TT 3 AT AT TATH AT
AT F7T OGHA |

So, if there is any department which for
some reason unknown to the learned
Mover does not make profit, that ia the
acid test of a public sector undertaking.
I have listened to the debate

I gaEl & g & wdar
o wrTa w7 wEed 5 qATALH A
W @ F7 ww ar fed s s
[} F ST A A Fwear aga fano
101 RSD—5.
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[Shri Arjun Arora.] and a number of
debates on public sector undertakings in
this House and the other and in the country
at large. The usual accusation against the
public sector is that it does not start making
profit from the day the factory comes into
being. Here is a factory which the
Government took over because it was not
being run by others properly. It was in
1955 that the Government took it over. The
previous management was not running it
satisfactorily. That is why the Government
intervened and anybody who has even an
inkling of working of industrial
undertakings in this country and others
know that once a factory is mismanaged,
its production is not properly organised, it
takes years, it takes decades to set things
right. That is the complicated nature of
industry today and I should have thought
that the hoh. Mover and other Members of]
this House will congratulate the De-
partment concerned, the Ministry con-
cerned, for salvaging this factory and
making it profitable. With some knowledge
of industries in this coun-/ try, I can say
that 12 per cent, return is a very good
return. As a matter of fact the Labour
Appellate Tribunal of India thought 6 per
cent, return on capital as a very reasonable
return. Even in the matter of Super Profits-
Tax the Government of India has permitted
6 per cent, return. Six per cent, is
considered in the country as a very
reasonable return. This public sector
undertaking, makes just the double of that
and I take this opportunity to congratulate
the management for 12 per cent, return.
That should not be a cause for anger and
annoyance and for jumping up. It should be
a matter of pride. The fact that the
President of India has withheld dividend
and the dividend has not been distributed,
should not cause any embarrassment to
anybody. If I have my way, with the rapid
industrialisation of the country in view,
with the need of expanding industries in
view, I should say that for 10 or 20 years
no dividend should be distributed. As a
matter of fact what has hap-
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pened in the country is that those in the
private sector who make some investment
get a tax holiday and they get a
development rebate and they get fat
dividends. So the private sector in the
country had taken back all the capital
from the industries by way ot these tax
concessions and fat dividends. Then it
goes to the banks run by itself for working
capital and the banks pay dividends. If the
public sector concern, according to the
Government decision, has not distributed
its profits as dividend, where has the
money gone? The money has not gone
into the pockets of anybody. It is there, it
is shown in the books. It is being used as
the working capital of the company which
means that the company does not have to
go to the banks or to the Government for
further finances. That is a very sound
thing and I take this opportunity to
congratulate the Minister who is res-
ponsible for this* decision. There is no
srfaff *ft srisniY jugglery as the hon.
Member called it in this report. It is a very
simple report. If there was any juggler
entrusted with the preparation of this
report, it would have been very easy for
him not to give the departmental break-up
of the working results. The report on page
!j gives the working results of each
Department. Even a school lad conversant
with company accounting knows the trick
that in order to conceal a non-profit-
making department the working results of
various departments are lumped together
and presented as one. In this case a great
deal of intellectual and accounting honesty
has been practised and the working results
have been given department-wise with the
result that the Member of the Jan Sangh
Party has got hold of the wood-work
department to pinpoint the inefficiency of
the Government whose efficiency in the
matter of prestressed concrete and foam-
concrete he does not recognise. He says
that the profits in these departments are
due to the fact that the steel and cement are
available to them at controlled prices. Now
I would like the hon. Mover, in his reply,
not
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just now, to point out the factories which buy
cement and concrete from the black market at
prices higher than the controlled prices. As a
matter of fact all factories of this nature which
are engaged in the matter of prestressed
concrete or which in any manner utilise
cement and steel get their quotas. They engage
their Liaison Officers to stay in Delhi and get
quotas at controlled rates and my charge is
that the private sector industry gets more
cement and more steel at controlled prices
than they need and there have been cases—
and a number of convictions also—in which
the private sector industrial undertakings get
steel and cement at controlled rates according
to quotas, get more material than they need
and indulge in black market. So getting
cement and steel at controlled rates is not a
privilege of this particular factory. As a matter
of fact, the chances are that this factory, being
a public sector factory did not mis-utilise the
cement and steel given to it at controlled rates.

The auditors have pointed out that the
valuation of stocks has been shown below cost
price. Well, apart from the correctness or
otherwise of the accounting practice involved,
1 should say that as guardians of public funds
we should feel proud about it, because if the
current stocks of the factory were not shown
at below cost price, the profits would have
been higher, not 12 per cent but may be 18 per
cent or 20 per cent. So this again shows that
the Board of Directors are very conservative
and they are honest and it has set a model of
accounting practice which I should expect the
hon. Mover of the motion would recommend
to the private sector also.

There is, of course, mention of certain
excesses and shortages in these stocks and the
Report promises an enquiry. It says that the
matter is being enquired into. This was in
March, 1962 and I hope during the thirteen
months that have elapsed the matter has been
enquired into and I expect the  Minister
to make an
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announcement of the results of that enquiry.

Next, Madam, I must refer to the labour
relations in this factory. It is a matter of great
satisfaction that this factory has a canteen
which runs on a no-profit and no-loss basis.
And it is a very good thing that it provides
meals at cheap rates and they charg? only 13
naye paise for a full men!. That is something
very satisfactor/ from the labour point of
view. Whao happens is that in most of our
factories they do not run any canteen and even
when the law forces them or when the
Factories Act compels them to run a canteen,
they just provide black tea and some snack
only. That, I must say, is a practice which
defeats the very purpose of the provision in
the Factories Act which made it compulsory
for the factories to run a proper canteen for
the workers. All factories and canteens should
follow the good example of this factory anu
give mid-day meals to the workers at cheap
rates. A full meal at 13 nP. I should say, is
reasonable. It is also a matter of satisfaction,
Madam, that this public sector undertaking is
cooperating with the Labour Ministry in the
workers' education scheme. I have noted with
pain that a number of public sector
undertakings do not cooperate with the
Government in this scheme. I should expect
the Minister of Industries who is by chance
here now, to *e to it that all public sector
undertakings cooperate in the workers'
education scheme of the Government of
India's own Workers Education Board.

It is, of course, a subject that causes some
pain that differences between labour and
management in this factory came to a head in
1961 and the dispute was referred to
adjudication. When the Chinese attacked this
country there was an industrial truce at the
instance of the Government of India on 3rd
November and one of the clauses of that
industrial truce was that in order to ensure the
smooth running of factories, matters pending
in adjudication will be settled by nego-
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[Shri Arjun Arora.] tiations and when
negotiations failed, they would be referred for
arbitration and settled quickly. I do not know
if that 1961 dispute which was referred to the
Industrial Tribunal for adjudication is still
pending. If it is still pending, it will be
excellent if this Government undertaking
settles the dispute and ensures smoother
production and better labour relations during
this period of emergency.

With these words, Madam, I congratulate
the management of this factory.

Suri BHUPESH GUPTA (West Bengal).
Madam Deputy Chairman, we have heard two
speeches, one was indirectly criticising this
public sector undertaking and Mr. Chordia
chose to go into accounts and certain other
trivialities in order to press his point home.
The other speech from that side confined itself]
to encomiums only. I think this company, or
this Government undertaking, would certainly
merit some measure of appreciation for its
activities and I would not grudge this being
given to it. But to me it looks a small affair, a
small concern with an authorised capital of Rs,
75 lakhs which is almost the annual pocket
allowance, shall we say, of the youngest son
of Shri Shanti Prasad Jain? Therefore, it is not
a very big concern that we are discussing in
this Parlian.«nt and for two hours we will be
discussing it. I wish it were a bigger affair,
because in my view, this kind of housing
factory or enterprise has an important part to
play in solving the problem of modern housing
and in conditions such as ours. Yet we find
that for the last five or six years it has
remained a very petty affair so to speak,, as an
industrial undertaking.

I would ask Mr. Khanna who has done
excellent service to the country by publishing
the expenditure incurred by the Ministers on
their electricity and water consumption and
so on, to apply some of his constructive and
creative mind to this particular field in order
to explore the possibilities of
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expansion of the work of this factory. As I said,
prefab housing has an important part to play
in solving the problem of industrial, urban
housing and if I may say so, to some extent,
even rural housing. As we all know, in

many  countries  now-a-days, especially in
the Soviet Union and in other  socialist
countries where very great importance is

attached to the solving of the problem of
housing, these prefabricating housing factories
have a special place and they are given
particular care. Those who have been to
Moscow will agree when I say that everyday
you see new houses, flats and mansions
come up there and new townships are coming
up there all over the land. It would not be
possible to achieve this objective in the conven-
tional ways. They take recourse to
prefabricated housing.  On the bas's of the
annual calculation  this  housing comes to
about 350 flats a day. All over the Soviet
Union this prefabricated housing has made such
rapid expansion of housing in industrial towns
and cities and even in rural areas. In our
country we do not envisage a situation when it
will be possible to even touch the fringe of the
problem if we go in the old way through
conventional methods. I think therefore we
have to go on a much bigger scale, not only
here in one factory but we should start
many other factories all over the country  for
prefabricated  housing. Only then will we be
in a position to tackle the problem of industrial
housing, to begin with, and also to meet the
requirements of the Government and other
employees, low paid employees. =~ When I
speak of employees, I have them in mind.
Possibly we can then expand in the villages
also. Butlet us start with these towns, cities
and so on.

Now, we have been discussing this question
of slum clearance for some time and our
Prime Minister gets very indignant when he
looks at slums. When he goes to Kanpur and
looks at slums he gets indignant. When he
goes to Calcutta he feels the
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same way but nothing really is done; even
here in Delhi right under our nose we
have got many people living in appalling
conditions in the slums and nothing is
being done, despite the fact that the
Ministers with all their electricity and
water live in the city of Delhi, about
solving this particular problem of slum
clearance in this capital city of ours. If
you have to tackle this problem quickly
and effectively, you cannot do so
otherwise than by using this
prefabricated methods. Therefore what we
need today is not this small concern; we
need to expand this. I would not
be bothered about how much profit it is
making. Even if it does not make any
substantial profit, the investment will be
more than compensated by the social
welfare that it will have promoted. That
is how I shall view this matter from th,
social welfare angle, not as a profit-
making institution.  If it makes profit, as
indeed it has been making now, it is all to
the good but suppose it does not make
much profit to begin with, then we need
not complain about it very much because
we know it will have served the cause of
the nation. Therefore, Madam
Deputy Chairman, my contention is
that there should be expansion. We do
not want this small thing.

Mr. Chordia made a complaint about
the dividend not being distributed. Well,
that has been carried forward as has been
pointed out by the previous speaker and it
is going in investment and I think it is a
very right course to take. After all, this
distribution will tak, place again and it is
going to be in the hands of the
Government. It will not go outside to the
private sector and so on.

There is one thing in this connection
would like to mention before I pass on tq
other aspects of the matter. Among thg
bankers it seems that in addition to thg
State Bank of India the Punjab Nationa
Bank Ltd. is also there. Why must Wg
have a private sector bank? I do not think
that the State Bank is incapable of
holding the fortune of the Hindustan
Housing
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Factory. I think it is quite capable of
taking care of the savings or the liquid
cash or whatever it is of the Housing
Factory. I do not see any reason as to why
the funds should bu diverted to the
privately owned bank and that too by a
person who is well known in the country
and whose activities have formed the
subject matter of the Vivian Bose Enquiry
Commission. I do not think that it was
necessary to bring in the Punjab National
Bank here. I say this thing as a matter of
principle. On the contrary we should take
over this Bank. And suppose w. do not
take over the banks. I do not think the
Government funds or the funds of the
semi-Government institutions such as
these—these are Government institutions
really—should be invested in private
banks. They should remain with the State
Bank of India and I would request the
hon. Minister to look into this matter. I do
not think he was personally responsible
for it. He has inherited this institution and
along with it the Punjab National Bank
also as its bankers. I think he might
consider the question of leaving the
Punjab National Bank alone as far as this
aspect goes.

Now I think the emphasis should be on
prefabrication with a view to building
tenements for the workers and flats for the
low paid Government and other
employees. I find that certain illustrations
are here of certain things that are being
built. It is good to look at anyhow, but we
would very much like to see in the
coming Reports th* pictures of workers'
tenements built with the help of these
prefabricated materials. Similarly we
would like to see big mansions being built
containing a number of flats for
accommodating middle class and lower
middle class employees, whether they are
Government employees or employees
engaged 1" commercial or other private
lines. That is how I would like the
company to proceed.

But then I am not blaming this Com-
pany or the Minister. It depends upon the
policy of the Government. If
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[Shri Bhupesh Gupta.] Government do not
have a proper housing policy to tackle the
problem of slums effectively and to meet the
requirements of housing for the middle class
and lower middle class employees it will
naturally not be possible for the Minister to
expand this. Therefore they are related
matters. One depends upon the other. Here of
course | would stress the need for having a
proper housing project for Delhi to begin with
and other towns around Delhi and for other
places also. I think the Government is now
thinking along old lines in this matter. What I
would like the Government to do is to explore
the possibilities of starting a number of such
factories all over the country and utilise the
material for quickly setting up prefabricated
tenements and flats. I think here it would be
necessary for the Government to draw upon
the experience and knowledge of other
countries which have done well in this
particular field. Many delegations go to the
Soviet Union. I understand that the Minister
of Scientific Research and Cultural Affairs is
going to the Soviet Union and I wish him
good luck. But I think it would be profitable
for this Government to send a proper team of
men from this factory or from other similar
concerns in order to study prefabricated
housing in the Soviet Union, in
Czechoslovakia, Rumania and other countries
and draw upon their experience. It may also
be necessary 'for them perhaps to invite
certain experts here in order to get the
technical know-how and to get out people
trained in this particular line of industry.

SHrRI AKBAR ALI KHAN (Andhra
Pradesh): A good suggestion.

Suri BHUPESH GUPTA: 1 think we
should draw upon the experience of those
people. Our people are quite capable of doing
so provided they are given the opportunity.
Mr. Khanna is not very fond of foreign travel,
I know. He need not go himself. I am not
asking you to go there. You had better look
after the water supply and

Housing Factory Ltd. 140

electricity bills of Ministers. You have done a
good job to the country. But send some
officers to the Soviet Union and certain other
countries, socialist countries of Eastern
Europe. I have travelled fairly widely in that
part of the world and I have seen what a great
part this prefabricated housing has played. I
went to a place there in 1957 and I saw
particularly nothing there and when I went
there two years later I found that a little
township had come up there using this prefab-
ricated material. I think we too can do such
things given the right policy, given the resolve
on the part of the Government to undertake
housing on a big scale.

SHRI AKBAR ALI KHAN: Madam, may I
mention that when we were there—MTr. Sapru
and myself— through the courtesy of Shri
Bhupesh Gupta we saw these prefabricated
buildings?

SHri BHUPESH GUPTA: It was a great
pleasure to accompany the two esteemed
Members of this House just named when they
saw the prefabricated houses and I think they
will say the same thing as I am saying in
regard to this matter. I think Mr. Khanna is a
very enterprising person and in some ways he
is a very courageous person. | think he should
press for it. He got all the Ministers to reduce
their ~ water  consumption, electricity
consumption and all that. He did it. It is a
good thing. Why cannot he show the same
initiative and courage in the matter of
expanding this particular project and of having
a scheme which will give prefabricated houses
for Government employees, workers and so
on? I say, draw upon the experience of those
countries which have produced wonderful
results in this particular line. I would not like
you to spend the resources at this stage for
building certain non-essential constructions
and so on. That, I think, can be left to others. I
think emphasis should be on social welfare,
emphasis should be on how quickly we can
serve the needs of those people who are really
suffering as a result of shortage in.
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housing or living in slums, and pre-
fabricated housing projects, whether in this
factory or otherwise, should be given a
popular orientation. That is what I say.
Here the Report says : —

"The Delhi Administration have
recently entrusted us the designing,
planning and construction of pre-
fabricated residential buildings or
varying plinth area which are 24 in
number. This is very encouraging."

I am a little surprised that he has got 24
projects from the great Delhi Ad-
ministration and the Board of Directors -
find it encouraging. I should have thought
that they should feel discouraged by it.
Here in Delhi there is much greater scope
for bigger assignments being given to this
Housing Factory as against the 24 projects.
I do not see any reason for any such
encouragements. | should like to share
encouragement with them in such matters,
but here what has been given to them is
very little. Why should it be 24 only? Why
not 400 in number? This is what I would
ask the Government. There is great *scope
for expansion and constructions along this
line here. Therefore, it is a matter for the
Delhi Administration as a policy. And I
cannot blame Mr. Khanna or the Board of
Directors her, because if they do not get a
policy backing and orders flowing from
such a policy, they cannot do very much in
the matter. That is why, as you will see, it
remains a very small concern.

Then with regard to accounting and all
that I do not wish to say much. Its business
is also very limited. If you will see, here it
is of the order of Rs. 75,42,109. I, is very
limited. They have got stock i, hand and so
on. Now, this again is not a very good
performance. The capital investment is also
not very much for that. It may be
considered to be a sizeable
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business, but we are not satisfied, not
because they are not willing to expand their
business but because they are not in a
position to do so on account of certain
policies of the Government. Now, here |
find that the General Manager gets Rs.
22,739. Well, I take it that it is his salary
and allowances. Now, you have to consider
whether it is not * ®'S sum for a company
Of this kind. As I have said, its authorised
capital is Rs. 75 lakhs, but actually the
subscribed capital is Rs. 40 lakhs. For a
concern of this kind, I think this salary
would seem somewhat heavy. Well, if it is
not considered heavy and the Government
has sufficient justification, for it, I do not
mind it because many other people draw
much more than this. But to me it would
seem that he is rather very highly paid. I
should be satisfied as a General Manager in
such a concern, if I were one, with a salary
of, say Rs. 1,200 or so. Not more than that.
I should be satisfied with that. With
expansion, you can increase the salary. I do
not see why we should pay the same high
salary as we pay in other concerns just
because it is, a public sector undertaking.
On the contrary, the conditions of workers
should be attended to and improvement
should be made. The staff should b, well
looked after. What has been said here is
good, but I have no practical knowledge or
actual knowledge of the” conditions under
which the workers live. If they are looked
after well; it is all to your credit, but it
seems that there is an industrial dispute
between the workers and the management
and the matter is pending before the
Tribunal. 1 take it that the matter is
unresolved and I agree with Mr. Arjun
Arora when he made the suggestion that
there should be bilateral talks in order to
bring about a settlement to the satisfaction
of the workers, since it is a concern in the
nature of a Government undertaking whose
object is to serve the public without being
bent on making profits as such. Now, I do
not wish to say much because T would like
this subject to b« discussed. 1 would
like such.
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[Shri Bhupesh Gupta.] undertakings to be
expanded. This is my whole contention. That
is why I have risen to speak. The Government
did a good thing by taking over the concern
from the private sector. It is a good thing that
they did in 1955. 1 only hope that this example
would be followed. It belies the allegation that
the Government is not in a position to run
undertakings of this kind or industrial
undertakings. Our experience is this. Whatever
undertaking the Government has taken over
from the private sector, which is responsible
for malpractices and mismanagement, the
Government has given a far better account of
the administration of such concerns. For one
thing, those matters are discussed in Parlia-
ment. If it were in the hands of the private
sector, we would not have been in a position to
discuss it at all. Only the shareholders would
have some say and most of the shareholders
would not attend the meeting. The matter
would be settled by the family concerned or
owners concerned, as happens in the country.
Therefore, we say that the time has come to
follow this example.

For example, under section 237 the
Government has ordered an enquiry into
five concerns of Dalmia-Jain, including
Sahu-Jain. I do not see why these
concerns  should not  be taken over. The
management of these concerns should
be taken over under the Industries
(Development and Regulation) Act, rather
than left in the hands of those very
people against whom serious allegations have
been made. I say this because the private
sector always makes accusatons against the
Government whenever it comes forward to
take over certain private sector industries
and to run them in the public sector. Here
is an example of a well-run, on the whole
well-run unit as far as the Report goes.
If the Reports have told us not the truth half
truth . . .

THE MINISTER OF WORKS,
HOUSING AND REHABILITATION

[RAJYA SABHA ]
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(SHRI MEHR CHAND KHANNA): The full

truth.

SHrRI BHUPESH GUPTA: Mr. Khanna says
that he has told the truth. I am prepared to
accept Mr. Khanna's assurance after the bills
that he produced, after the material that he
gave us about the consumption of certains
things by his colleagues in the Ministries. I am
prepared to accept it. Now, here is an example
of good management, if the Report is true, of a
concern by the Government or by State
Officers and so on. I think this example should
be known to the country. There are concrete
refutations of the charges by the gentlemen of
the private sector who day in and day out want
to make out, despite all their limitless
malpractices and corruption, that the public
sector industries are not well run and that those
who are at the helm of such industries are not
men who are capable of business management
and so on. Therefore, I would like these things
to be known. But what I say, Madam Deputy
Chairman, finally in this connection is that we
need expansion of such undertakings and we
would like to debate such matters with a far
better report which will give us a much better
and more encouraging picture of the
development of our housing factories with a
view to solving the most acute problem of
housing that our people are facing today.

4. P.M.

This is all I wish to say, and I wish Mr.
Khanna good luck and I hope he will take
some steps with a view to expanding this
particular concern and also develop the
undertakings on similar lines in other parts of
the country under the aegis of the Central
Government'so' that the State Governments
can follow the example.
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fevzt JqTiw —F7 73 71 sra & s

wt fedz #Y gav | 37 o AY Av
| afems 9T WL Mgde 9T wo A/
Tl | A AV 7T AT Fa & o
ATy & a7 #47 FEy e a4
wgr 78 & fw wrew fafaey & 9
St & Tad e Tl &1 faamr =@
v 9% T g g ag femee aim
e F7 GHEr 79w § 6 -
qret oifaEr feer @wwTe @y
FIHATE T4 FAT ¢ AL WO T
&9 FEC 7 A1 3T G gEr @ |
wafar § wzgar g 5w wedfaen a1
1 TrEar wiemars weAr g ar qfeas
A2 &t (oAt T 7=d FfEw o=
AT &7 Zr2r Fr FarE 987 | F Jgar
g f& arra wat Y gafwz faa A%
fzg s §, Aay fgo aa &, w2 B

+[ 1 Hindi {ransliteration.
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a1 & | T it da § T8 ae
tafFv s fnaa § 1 g ST T
| arrE 3T F At § ofeads #§
T AT IHT AT A 98T g A0 W@
S s waEr arg & fawag § fF
forma wwaz Feaq & wwr faaar
TR ¥ qraT Tfed, g 6T 5,
wYET B, 9% WY e § v oy ¥
HYT BTG SF X A7 Svam

fere sdreT & ST @ & afeas
AT Fl T TG 779 HIC TTHT WIS §
a7 I Tol SAET QAT ¢ qE aF
& owTsEr § Wi 9 AT 7, KA
T e Taw ¥ fanfaat & fag
w15 ¥ f2ar 917 98 Fa%aT § 91T
araTe # fasar @ fodt s1edqz wad
F 7t T, v aedT wEs T F el &
T 41 sEfa 5w o & W
FogaT g a1 a9 warer gaa § o
¥ 1 geaT® X9 A9 W feggew
fgg WTE SHTAT WL ATRY @A AT
FaT & ! A8 3 & wige a9 wv A
T & AT T § TAA W WWH §
FIAT TTAL AT 9T F A w7
fegeam & =, zafag oger AL A
srefean st wiFel ¥ T® W I A%
firez AT 7 AT 13T FE FL AR
fafreez amga #1 g F & Fifaa
#1 5 T7% 77 9%, Hfez sy Tfgu
gz & ot wiwel ® WS AV HH A
i fefreer 1 qaferam 3 #
g gifew g ovm & afFa & fod
F1 58 TR A9 ¥ @A § 7 ¥ @
= fegerm ¥ faa fergeam & w2030
a7 § Foasy vw 997 G2 9% qrar 4@y
fogarar, forg 2o & =08 o § foemt
7T g & A uF g § G a1
qora7. A4 ¥ T TH FeEA T F15 9T
A fwar 91 =9 I A ALG
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| T EHIE faeeT i e S & e

[t mer= i)

1% 0a7 F=y FEAT (99 ¥ o A
®Y e G20 g8 &Y, AR T g &
fau sorg faer wwar €1 e gar #
AT g A1 WA F0E OH0 AT A9L TG
st fr forad & a2 weqe 77 we fw
TOF a1 W AEd F 8 E
g G AT T T H 912 FHT G w05 047
9T " a7 q% foraw gaw wa-Aw
=7 afssay War § 994 2 W% 9%
gafae qr f =gt ST &= W s
oI SIS g0, W Tt guE[ HiEU
FAFT d o2 wa, wwra fwa

[THE VICE-CHAIRMAN (SHRIM. P.
BHARGAVA) in the Chair.]

faee< aea Jawaq, § a8 wgAr e
o & oY o awwmen g o s @5 g
WIT AT UAGE EYA0 AT T G g )
afearde F ¥ e gifaw e
qTC &1 1% &5 *( AT qGL 8, WL A2~
T WETT T wH AT F FL A0 AT
FYE g5 #1 v T & Fiww awad gz
& o W &7 sraerw /S S aE
uFe g 94 fv 37 @7 @ s@fs ww
T A 1 GETL A A9 g F fear |
ug a1 fF T FEE T A, gk
W AR AL, F AT TE AT ACEY
I & g% § aFT & @19 § o
qad g o= =57 fawe s & s
STge¢ & ar gawt granfaar gr aar 2,
9wt §9 W& wrAm § oo owed #
THH AT AT TEI AN | WK w
WAl A £ a8 Wi amwiET §  guih
T %5 H2 F1 S HA-HG0E 9T F
aos & (o sfem 9 foensic g
a1 FERC a0 (HRET qET 7 w18 e
& ot Faea 7T v | U FE Aw
e awwam A T ¥R 99
Q¥ e F1 wiernt o  fow axe
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i % ar A g e poifers § 97
7@ § | a1 afens d9eT g 7 avn
ST A & | U7 wwad formane wg foE #
At T o7 78 & AE AT OH1 ST AHAT
HAT % a1z W TE @ LIT G Tg AA
ITHT T Fi HIAA FC F 8 | ®S
T THEGT W0 AT UF FelT § 3% w0
AT g9 VeI Z1 £1T £ ) § A1 98 99-
amaifsmgur g faaaa
7w i e 41 529 w29 8 | 477 Jear
§ @A 9Ey ¥ o ¥ ¥ fay aw)
AR § 49 qg 92 7=g WOHAT £,
e § W AW & 73 @ g oA
HIIT ¥t a7y [ Ak famddie & W
a1 fafaedt w1 ady ynfaang afew
A ST HAEAT TS HT THAT AT A AT
1 A Ft AT A gatay frjgad a4
U g g1 AT S i A e T aw
Tg & F & a1 STeSe F F9
R F FEE-—TEr faamt |oag
AT W & FT9 w9 1T ARG 2 | Al
#7 o o@ FWE q Fay 5 w9
qEHTT 1 qrfeeT & 6 g o agmn
ST &t # ma f ag i A

Fifr T GAD T w1 HF A
JEAT 97 AT ALFIT T 56 HqUA 19
% % fogn | v & 5o g ¥ ¥ e,
wear fear afes @ o o1 FW
7O 214 # Fw s i T oRE g,
=T FT ZHAT THT I ANG ZHILT AL
F17 o av fredt wfag gf ok
T avg & AT Ay S ey
% fom gwe g 1 gwemT 9@t afew
T A far | wT ae dEd ¥
fir 5@ R ¥ wreae dT H T W 2
dt 29 g far s wfedr fow avg
T4 I G AU 191 4 qg Fa0
&g ¢ fm o\ & e #§ o srawi
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&g foremr Saw wwmaT SaaT 79 2
¥ fau qa< g, a@if® 37 1 a=
2 | 3% ag gl agn fF 9T #1 v9e
AT =1few a1 a7 & 5w A
et A4 g a9 s o srafiar 43
€ 3 wrew T AT | AE qUa
aTEE, AT ITH AT FY AFC AT q1
gz Forr &1 a7 2w wewe fawr e
& w0 wigwe § w1 S § o9
ag FT aAl g, AL O Odr FAAIT
foerd & fog & S g g 7 1 &w
wed £ fa 30 ¥ emeeses 21w
fau f& gore wrew fafmeee smma 2
afe o a9 S 989 3 47 0Ar "1
A wien & g o A s § u
Fen e § e # e -
frr, Z1er ar fazar & 487 2 3w
[LHTL ATEHT QAT ST | gorad (75ar,
ZET ST AT @ | W qo
1 qEeofl TH A AT K ACE A
WY &7 qew w1 owar fewazg e,
T BT WA 0 ¢ AT GACHA A0Eq
o TTFTT T Fowed 1 Q8 T H T o1
1 ZTSTenT Wieaw &7 A7 99aT & 9
AT & W AT IRAIT ATfE &1 |
gt & ot awet g § A
At 917 qv@E [ §z 97T aF qATH
FHT GFd & | g WIFST ®F a6 A
=nfen & sy w5 @ & fF an
HLHIT @3 I T T Al 7 uiw
fosieft #7 &9 T £ 1 5 ST
a9d | W 2 A # aar & A
g 7 soae 7 a® a0 faam 2
f& foaq fomm ww€em § aqT |
s ¢ owEre mrEgw ¢ fw gufeg
A T el w1 A fFar fE
g e & % sanar qavaaar 1 &
AT § F G & T8 H SATET G
AT ATET AT AT & GF F1 TG
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o afa oy g 9T Wi A &
§EE 41 A IET 9 A W g
FT AETH FLAT Fvgdr 91, gre e
T 413 9% (90 TTT /AT 14T T9ET
At @1z femn mr {62 59% 1% S5 g
¥ fae smfawem fag @ w@fag a9
ST waw a1 Aagq wEHT 906 i
FT 27 97 g @I 9T | AT R
qfests qFeT I =T HIEE FT FW
FTAT AT FTE SHATT HLAT &1 9 THA -
fafaeet ar gy fafaeez o7 awg a1
7T FTAT & 1 T STET g AT AT 2 |
T 7 Tl O 41wl 9% a2 gE v
ar gz s fawslt e © 59 W
qHTT AUA Z19 K o 7 AR ufes
e # &y | qF TR A1 a9 T
7z & =¥ ofsww S92 & sy 1w @
T @ w W) T § erer 6
fazem 7 srafugr &1 weam< & g afF
T Fga1 ag & fF oafews G & W
q7 ATRATSAGT ® 919 T4, T A
Y TETHT Y SEE q9TE g ST
a=T g1 al €69 37 FT WU g e
T2Y & AT T & TT R T@RT FA
aren ¢ | galen # ag g @ §
ofer® AT FAH 9 ag & ao
qAT ST TE § Tl &% {war @
afadr | wfeers qaeT Y FAE 4g & fF
fezeard, forerd aréra & €0 SFAT @ AE |

Fraweas (Al WEWEi  9WE
ART) : SITHT ZTEH 1T

st wegw WA ¢ WA T &
# anft aga 37 T« e Gom o

IraWERw (s Wi SAw
WIMa) AT F LR BT
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St wog® WAY ;A K w9 wer
FIge § (% 48 9= 99T qIgd I 599
§ T T T L A & K000 FLF
foaat g 4 god ofa 3 F 99
AMT FIH! ATEE A AT T WL AW
#1 @ * oy ggfaaa e a3 &
HITHT LOFAT 93T F7aT § 6 5T g5
Fred & QT w1

SHRIN. SRI RAMA REDDY (Mysore): Sir,
I rise to congratulate the Minister of Housing
for the excellent work that has been done
under the auspices of his Ministry in the
public sector. It is not my intention to speak
extensively on this simple Report on this
undertaking which, in its own way, has
achieved some good results. I was just
thinking of the possibilities of extending the
activities of this undertaking on a countrywide
scale. 1 was certainly happy that our good
friend, Shri Bhupesh Gupta, was referring to
the need for companies of this kind all over
the country, undertaking projects in the
villages, small towns and cities. It was
reported in the papers that Russia in this
respect has achieved a great success, that
every few minutes or so, they are able to
construct a house and make it worth living.
The need for this kind of undertaking is very
great in our country where housing shortage is
very acute not only in the cities and towns; but
the condition in the villages is very awful. I do
not know why the Central Government or Mr.
Khanna did not venture to advise all the States
to undertake work of this kind which ought to
have been done. This factory has done a good
job in these nine or ten years of its existence
and year after year more profits are being
shown. Even as a business proposition, it is a
good success, I should think.

I want to invite your attention and the
attention of this hon. House to
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another aspect of this question. What is
happening in the countryside? Of course,
everywhere—right from Kanyakumari to the
Himalayas —this is the aspect. In any kind of
construction of a house, the most important
portion is wood. Next comes brick or
whatever that is needed. In the countryside the
devastation of the trees has been occurring at
such an enormous rate that the future looks
very gloomy and bleak indeed for me.
Wherever I travel— I have travelled through a
number of States—everywhere I find that the
felling of trees has been going on at a colossal
rate, far greater than the growth output of
trees, with the result that apart from the fact
that the soil is getting depleted of nutrition, the
scarcity of wood is enormously felt at every
place, in almost eveTy village.

SHrRI BHUPESH GUPTA: Some years ago

the Vanamohotsava was started. = What has
happened to it?
SHRI N. SRI RAMA REDDY: The

vanamahotsava is there. Before the timber
could be made use of, the trees have to grow
for at least one hundered years, I am told.

We find that for the last hundred years or so
we have been cutting the trees at an enormous
rate, and depletion has been taking place, and
I am sure before long this spectacle of our
country would be a very sad affair indeed.
This is what I see. Therefore what is the
alternative? Under the impact of increasing
population and increasing cattle, goats, sheep,
etc. felling of tree has become very necessary
and the foliage thereof is being used for
feeding the cattle, so much so trees are not
growing in the countryside. Therefore the only
alternative is that cement and iron must take
the place of wood in this country for housing
purposes. There is no other alternative. If we
do not do it I do not know what will happen. I
shall not go to the extent of saying
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that the countryside would be converted into
desert. After all, in the course of human
civilisation, on account of reasons of this kind,
due to destruction of vezetation many deserts
have sprung up and organic matter has not
been allowed to grow. Therefore, Sir, I would
like Mr. Khanna, a bold and intelligent person
as he is, to take courage in both the hands and
spread the philosophy of cement and iron and
concrete in place of wood wherever wood can
be done away with for construction purposes.
Now even for burning bricks tftjre is no wood
in the countryside. Why for burning bricks,
even for cooking food there is not enough of
wood in the countryside. This is a very very
serious situation, Sir. I had no intention of
speaking, I rose only to bring to the kind
notice of the Minister, Mr. Khanna .

SHri BHUPESH GUPTA: But do you
know how they wanted to solve this problem?
They advised their Governors to plant trees in
their Raj Bhavans and I know Miss Padmaja
Naidu was doing it in Bengal.

SHRI N. SRI RAMA REDDY: Now allow
me to have my say in the matter. I know for
example that, in my State of Mysore, to all the
Harijans and Scheduled Castes they started
giving wooden door frames and wooden
panels, I mean, for shutters, for windows,
doors, etc., but before long, within five or six
years, the white ants have got away with all
the wood, with the result that the entire
housing scheme in Mysore State was declared
a failure. Now, if msteaa ot giving wood, if
instead of cutting the natural wealth of the
country, destroying it, and giving it away as
food for white ants, instead of doing it, if
concrete frames for doors and windows and
concrete beams and rafters, etc., had been pro-
vided, on the one hand they would have lasted
for long; the houses would have been saved
from destruction of the wooden structures by
white ants; on the other, vegetation growth
could
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have been preserved for
the country.

the well-being of

Therefore, Sir, I would suggest to our hon.
Minister to take up this question and come
before the House next year and tell us that he
had taken up the matter with the State
Governments with success. I am not very
much scared of the private undertakings, if
they can do the job well. Of course Mr.
Bhupesh Gupta might not agree, but whatever
it is, let everybody construct houses with these
materials. But then it requires more cement
and more iron which are scarce materials
nowadays, and of course in time to come I am
sure the country will be able to produce
enough of cement and enough of iron, and
therefore the entire housing scheme could be
helped with the increase of cement and iron.
But before long he can make available his
experience with the present undertaking. At
least in every State let there be a counterpart
of this undertaking to start with, and for the
time being let it be a public sector
undertaking. I do not mind what sector it is so
long as they are made available. The need for
housing is very very great. Next to food
shelter is the most important thing and that is
the sine qua non of civilisation also, the
progress that we are making in giving more
amenities to human beings. Therefore, Sir, I
request the hon. Minister to take courage and
spread it out in every State and every city and
every district.

Thank you very much.

SHRI P. N. SAPRU (Uttar Pradesh): Mr.
Vice-Chairman, I had no intention to take part
in this debate, but as I listened to J.ie speech
of my esteemed friend, Mr. Bhupesh Gupta, I
was reminded of the visit that we paid to
certain places in Moscow. Both I and Mr.
Akbar AB Khan had the pleasure of going
round the city, the city that was going up, the
new housing schemes, and 1 wanted to see
something on those lines to be done in our
country also.
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[Shri P. N. Sapru.]

Much has been said about the pub
lic and the private sectors. Well, the
House knows that my sympathies are
generally with the public sector, and
I am glad that this public undertak
ing—though it is a company under
the Indian Companies Act, it is a

Government-owned company—this
public concern has done rather well, and the
Minister deserves to be congratulated on the
efficiency with which this concern has been
run.

Housing, I think, is one of the most
important problems that a welfare society
should provide. This is the name given to a
welfare State by Lord Beveridge—he called it
welfare society. Now I am reminded of some
of the experiences which I had in 1944 or
1945 when I was working as Chairman of the
Industrial Health Committee and when, in that
capacity, I had to visit some of the industrial
centres of India, and I cannot forget the ugly
scenes which I saw in the town of Kanpur,
where the houses were full of dirt and squalor,
and like scenes in some of the slum areas of
Calcutta and Bombay, and we wondered
whether human beings could live in those
surroundings.

Well, I think the rents which are charged in
Delhi for the lower middle class people or the
poor middle class people are exorbitant. Even
higher middle class people have to pay exor-
bitant rents in this city. [ am told that you
cannot get a good flat here for less than Rs.
800 a month, and Rs. 800 i the salary of a
District and Sessions Judge in our State, and
this is the sort of thing that is happening in
big cities like Delhi and Calcutta and
Bombay. I think it is essential therefore that
we should pay some attention to this question
of housing. Next perhaps to food, housing is
the most important requirement of man. I
would say that housing is an import-tant
requirement even from the point of view of
health. Without good housing you cannot
have a healthy nation, and without having a
healthy nation you cannotbe a
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nation which can defend itself. Even from the
point of view of defence, expenditure on
housing is expenditure on the defence of the
country. Even if it is from the point of view of
defence, expenditure on housing is justified,
would be justified even in war-time. Housing
cannot be left entirely to private enterprise.
We are getting sick of the running down of
the public sector by the private sector, in
season and out of season, by persons who are
interested in the maintenance of certain vested
interests. We have taken in this matter a view
which is consistent with public welfare, and
public welfare requires that the State should
take an increasing interest in having houses
provided for the poorer sections of the popula-
tion.

I think that without State aid it will not be
possible for us to solve the problem of
housing. This is a small concern which has g°t
a paid-up capital of about Rs. 40 lakhs but it
has got a reasonable dividend and I think this
dividend will go up. It is also necessary from
the point of view of the Indian tax-payer that
"we should undertake some public under-
takings or rather we should run some public
undertakings in order that we might have
increased revenues for our growing
expenditure. It is not desirable that we should
go on multiplying this indirect taxation from
every point of view. I think this question of
prefabricated houses deserves attention and
consideration of the House. I am glad that m,
young friend, Mr. Vimalkumar Chordia, has
drawn our attention to this report and that
hereafter, in future, we shall discuss the report
as closely as we discuss certain other reports.

I would also like to say that as a matter of
principle I would like the State to have
dealings with the State Bank of India. I am
not, reflecting on any particular bank. I am
not saying that the Punjab National Bank is
not good or is not well-managed. It will be
wrong for any one to make a statement of that
character about a
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bank which has some reputation in the
country. But, I think, as a matter of
principle it is desirable that the State
should have relations with its own bank
which is the State Bank of India. There, 1
thfnk, I am in agreement as a matter of
principle with Mr. Bhupesh Gupta.

Sir, prefabricated houses, 1 think,
should be built. We have here some
account of the work which has been done
by the Delhi Administration ir regard to
these prefabricated houses. They are
doing the three-storeyed house building
in Ramakrishnapuram, and they have
been given the contract for the
construction of a building for the Delhi
Polytechnic. About this concern all Tbat I
can say is that it is doing good work and
it deserves encouragement from this
House.

I would like, before I conclude, to
thank the Minister for the ability and
efficiency with which his Directorate,
which is answerable to him, has been
running this concern. I should have liked
on this directorate, however, Eome
representative of the lower middle classes
or the working classes to be appointed.

SHRI BHUPESH GUPTA: That is
right.

SHRI P. N. SAPRU: In selecting our
directorates we have only civii servants. I
would rather like our directorates to be
chosen from a wider circle. I do not think
that monopoly or wisdom in managing
concerns rests with those who are more
fortunately born in life.

SHRI MEHR CHAND KHANNA: Mr.
Vice-Chairman, Sir, my task has been
made much easier by the previous
speeches. In a way [ am also grateful to
Mr. Chordia for having brought forward
this motion before the House. Sir, very
valuable suggestions have been made
both in regard to the housing policy of
the Government of India and also in
regard to prefabricated housing in the
context of this Hindustan Housing
Factory.
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Sir, I would like to say a few words about
the housing policy of the Government of
India because many Members have
touched upon it.

Housing Factory Ltd.

Sir, we undertake housing in two
particular ways. One is social housing that
we undertake through the  State
Governments and the other is contract
housing which is undertaken by the
Ministry of Housing through the Central
Public Works Department. As far as
social housing is concerned, I fully agree
with Shri Sapru that housing occupies a
very important place in our society. Food,
clothing and shelter, we have always been
proclaiming that they are the three tenets
of our socialistic pattern of society. And I
do admit that as far social housing is
concerned—and in social housing I
include low income group, middle income
group, rental housing, industrial housing,
so on and so forth—it has not received the
same attention as it should have received
in our Plans. I am not blaming the
planners. After all, they have to take the
finances of a country into consideration.
They have also to take the State resources
into consideration. But, Sir, it is a fact that
while the population of the country has
been growing and growing very fast,
during the last ten years, 1951-1961, there
was a rise of over 21 per cent., but in that
period the allocation under housing was
brought down from 34 per cent, to 15 per
cent, under the Third Plan. That has been
our misfortune. And, Sir. the States too, in
spite of the fact that the allocations have
been lowered, have also not been very
active or enthusiastic about the housing
programmes. There have been surrenders.
There have been lapses and some of the
houses which were built for the industrial
workers have been allotted to non-entitled
persons, and when the emergency started
even the allocations made for housing in
the State plans have been diverted to other
projects. They are good projects, impor-
tant projects, but if we concede anc
accede that housing gives a man certain
amount of satisfaction, secv
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[Shri Mehr Chand Khanna.]

rity, a life, a home, housing has to re-
ceive some priority, if not a very high
priority.

Sir, I have taken this up very recently
with the Finance Minister as well as
with the Planning Minister. 1 have also
been to the Life Insurance Corporation.
The Life Insurance Corporation has
been very helpful. They gave us an
allocation of Ris. 60 crores under the
Third Plan. They are not in a position
to raise this allocation. But as far as the
Planning Commission, is concerned,
they have assured me that they are
going to give industrial housing a very
high priority a productive scheme
because unless we have houses for the
workers, 1 feel. Sir, we shall not be
able to step up our industrial
programme.

Now, Sir, I come for a short while to
the housing which is undertaken
directly by my Ministry. A reference
has been made to Delhi. A reference
has been made to the unfortunate
conditions under which ~ Government
servants have to live, and the last
speaker very rightly remarked that
the rents in Delhi are on a very high
side. I have to accept all those pre-
mises  Since I took charge of this
Ministry it is nearly a year now. I
fully examined the problem from all its
aspects. I found, Sir,  that pre-
viously we have been more concerned
with paying house rent allowances to

our government servants. We  have
been taking property on leases. We
have been requisitioning  properties,

sometimes paying very heavy rents
and at the sam, time maintaining
those properties which  belonged to
other people. If all these years all
the money that has been paid as rent or
as house rent allowances, if that
money had been diverted to the cons-
truction of houses, I am sure that the
housing difficulties in Delhi and other
parts of the country like Madras,
Bombay and Calcutta would not have
been so acute. It is a fact that the
Government servant who has a house
has a different outlook. He works
In a different way but nearly 66 per
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cent of the Government servants in Delhi
have to take houses on high rents, have to
pay very heavy rents and sometimes they
have to live very far away from Delhi.
During this year we have sanctioned
housing schemes to the tune of Rs. 15
crores. In the last 5 years of this Ministry,
schemes were sanctioned only to the
extent of Rs. 7i crores. I am not casting
any aspersions. What I am trying to say is
this that I have doubled the programme of
housing within one year as compared to
what was done during the last 5 years. |
hope that we should be able, within the
next few years, to give a certain amount
of satisfaction to the Government servants

Suri  BHUPESH GUPTA: You
double your efforts.

SHRI MEHR CHAND KHANNA: ...
who have to work under very difficult
conditions in Delhi. It is not a very happy
position in which I am when I am told by
the Government servants who come to see
me that every Minister has a house—I
cannot deny that —every Member of

Parliament, more or less, has been
provided  w'ilh  some  sort of
accommodation, Members of the

Planning Commission, Judges of the
Superme Court, senior officers, every one
of them has a house and possibly very
near to the place of work but as far as the
poor Government servants are concerned
who come under Classes III and IV, most
of them have no accommodation and
many of them have to live at very long
distances. I am looking into that aspect of
the matter and with the support that I have
got from the House today and the
encouragement that has been given to me,
I only hope and pray that I am worthy of
the confidence that you have reposed in
me.

I come to the Hindustan Housing
Factory. As regards the Hindustan
Housing Factory, it has had a very
chequered career. Perhaps most people
do not know how it came into being,
After partition, when there was
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a mass exodus of human population and in
Delhi you found people lying on the streets in
Chandni Chowk, in Cannought Circus all over,
and the building material seemed very scarce
—I mean it was soon after partition —then we
had to go and find out how best we could
provide houses. We undertook additional
construction and then we came across this
foam-concrete process which I believe was
more or less in an experimental stage then. We
had an officer working with us then, Dr. Otto
Koenisberger and I would like to pay him a
tribute today. He was the man who foresaw
this and he was the man who helped us in
setting up this factory but it had a very bad
start. We were faced with difficult times. It is
no denying the fact that for the first 5 or 6
years we had to face very rough weather but as
it has been remarked, since 1955 we have
turned the corner. Every year there has been a
steady progress and while profits have been
there—Sir, I am not very keen about the profit
motive, there should be profits, I do admit and
perhaps in the public sector undertakings there
should be no losses because the. criticism is
alwavs acute, as Mr. Sapru remarked, from the
vested quarters but—the main idea today is to
provide a house, a shelter to our countrymen
to a poor man, whether he. lives in an urban
area or whether he lives in a rural area and if [
can give him a good comfortable house at a
cheap rate, I should be happy. The idea is to
give him shelter. The idea is to give him a
home. The idea is not to make money out of
his vicissitudes. That is not my idea at all. So |
am glad that we have not made any losses but
the production has been steadily rising. It was
about 30 lakhs in 1955. It expanded and went
up to 40 lakhs or 50 lakhs and according to the
report, as you may have noticed. it was 70
lakhs in 1961-62. In the year 1962-63, our
production has gone UD to 90 lakhs and during
this year, in 1963-64. we are hoping to reach a
target of 140 lakhs. That is the peak. Beyond
that we cannot go. I wish to tell Mr. Gupta and
others that we
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have expanded the factory. We hav» done so
during the last few months. We are running
double-shift. We have got about 1600 workers
who are working night in and day out and the
factory which had a very small production is
now having a very big production and, as I
said earlier, it is not also running at a loss. I
am not very much concerned with the profit.
If any tribute is to be paid, the tribute is to be
paid to the workers and the management. I do
not deserve any congratulation. I do not
deserve any credit or any recommendation.
There are 1600 workers in this factory and
since the emergency started, when I needed
production, they have worked and given me
wilful co-operation. There is no trouble or
dispute pending between them and the
management. May [ take the House into
confidence and say that 3 or 4 months ago I
was so 'fortunate, I was so happy because I
was invited by these very workers who at one
time threatened a strike and they presented me
with a purse of Rs. 15,000 for the National
Defence Fund? It is not a small sum of
money. A big man who polls in wealth can
give lakhs. (Interruptions) I have said so
before and I do not mind repeating it before
the House. Possibly he gives to the N.D.F. in
the form of a cheque to the Prime Minister of
India and claims Income-tax exemption from
the Finance Minister on the other side.

SHRIBHUPESH GUPTA: That is
right.

SHRI MEHR CHAND KHANNA: I do not
want to say all that but I do say about a worker
who works at Re. 1 or Rs. 2 a day or Rs. 3 a
day that if he gives me his Sunday or
Saturday's wages and if he gives me Rs.
15,000 towards the N.D.F., I say that he i, the
man who deserves the TPdit. and not me or
the Ministry. Let me say about them, as I have
said so, there is no dispute pending. That was
the last report—it was for 1961-62—and in
1962-63 those differences have been resolved.
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[Shri Mehr Chand Khanna.] It has been stated
and very rightly that we should expand these
factories. 1 fully endorse that view and I
entirely agree with all my hon. colleagues
here. In the last 6 months we have been
making very great efforts. We have been in
touch with the U.S.S.R. We have been in
touch with Czechoslovakia and we have been
in touch with Poland and my idea is not to
have another factory in Delhi only but also to
have a factory, one in Madras, one in
Bombay, one in Calcutta and another factory
in Delhi. The machinery that we will import
will come to roughly Rs. 70 lakhs each. For
that I need foreign exchange.

SHRI AKBAR ALI KHAN: In any one of
the Southern States, why Madras?

SHrRI MEHR CHAND KHANNA: T should
say the Eastern region, the Western region and
the Northern region—I should put it more
correctly. I need not go to Madras. I can go to
Hyderabad for the matter of that. That was not
my intention at all

Suri BHUPESH GUPTA: You can get
money also there.

SHRI N. SRI RAMA REDDY: Is it very
difficult to provide one for each city?

SHRI MEHR CHAND KHANNA-Let me
tell you that I am one with you. The only point
is that you must have the raw materials round
about it. Then On the top of it. generally up
till now I have been thinking in terms of my
own requirements as the Government. I have
Government servants in Madras, in Bengal, in
Bombay and all those places where I could
not provide them with accommodation. My
first anxiety as the Housing Minister or Works
Minister has been, as they say 'Charity begins
at home' and I have been thinking in terms of
all those places. I do not want to take much of
the time of the House, I would only say that
by all that has been stated in this House
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today I feel emboldened and 1 feel
strengthened in my ideas and I feel that with
the blessing of this House and with the
support that the House is giving I propose to
bring this matter to the notice of the Prime
Minister and I shall tell him: "Sir, this housing
factory has proved a success". Today we have
placed orders with this factory to the extent of
Rs. 150 lakhs. Orders for Rs. 85 lakhs we
ourselves have placed from the Ministry,
works which used to be done by the Centra]
P.W.D., we have given them all that order. We
are now putting up a big construction
programme covering seven lakh square feet, in
Ramakrdshnapuram and the cost of that is
going to be Rs. 70 lakhs. Then we are building
in another place in the precincts of Patiala
House where our Health Ministry has shifted,
and so on and so forth we have given them
orders to the extent of Rs. 150 lakhs. The
factory cannot take any more orders. I wish I
could give them more orders, because for one
thing I find that the cost of construction is
cheaper. That is number one Then the time
factor is much less. And thirdly I hope my
own department of which I happen to be the
Minister I will be able to take it out from the
rut of traditional housing and bring it to
prefabricated housing. Up to now the general
feeling in the P.W.D. is that we must stick to
our own old traditional housing. Today it so
happened that my Chief Town Planner, Mr.
Joglaker, arrived back from Russia. He was
there on a short tour and we were out thia
morning towards Janpath and I asked him.
"What about prefabricated housing in Russia?"
and he said, "Doing remarkably well". And
then I said, "Go and tell the Chief Engineer
and the Central P.WD. on my behalf that if
Russia, an advanced country, can make such
rapid progress in housing, we can do the same
thing in Delhi". The C.P.W.D. is a good de-
partment. I have nothing to say against it.
They have done good work before and they
are doing much better now, and they are
capable of delivering the goods. Taking ill of
thia
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department or that will lead us neither
here nor there. Mr. Ghani talked of many
things, about moral values of corruption
and so on. After all they are relative terms
and I do not want to get involved in these
things and I do not want to bring in

Punjab politics into the Hindustan
Housing Factory.
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I was talking about the Housing
Factory and I do not want to say .much
beyond this. There are just one or two
points that have been made and I shall
briefly touch on them.

Mr. Bhupesh Gupta referred to the
General Manager. I do not know much
about it. We have a Superintending
Engineer, a very capable officer. He was
in Bombay and I aiked him specially to
come and I am glad to say that since he
has come here our capacity has practically
been doubled. There was no trouble
between the management and labour and
he has done remarkably well. I wish I
could give him a little more, but it is not
within my power. There is no question of
paying him less.

Another thing is about the = woodwork
department. I am glad Mr. Chordia
has touched upon something which was my
weak spot and as Mr. Arora very rightly
pointed  out, all the good things that the
factory has done he completely ignored.
Anyhow, I do not blame him for that. He is
a young man, with plenty to learn and the
time will come when even wisdom and
good sense will prevail. But I may tell him
that this particular department had
difficulties, particularly in the purchase of
wood. It has to be purchased in auctions at
Kashmir, Nairn Tal, etc.  The wastage in
wood is now utilised to the extent of 80
per cent and we have started
manufacturing flush doors for private
parties from timber supplied by the
customers.  We hope there will be no
losses from this department now.
Seasoning kilns are now running to J full
capacity.
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[Shri Mehr Chand Khanna.] Then there
was a reference to the Punjab National
Bank. Here, Sir, I am on a weak wicket.
In good old days when I belonged to a
certain sector, not the present sector—I
am talking of the time before partition— I
was myself a director of the Punjab
National Bank. It was a good bank and it
was in good hands. If it has changed after
partition, it is no concern of mine. It may
be good, bad or indifferent. But the
position is that we are using the Punjab
National Bank as a bank with a view to
depositing our daily cash and cheques.
Otherwise whatever flows beyond Rs.
10,000 goes to the State Bank. But that
being the nearest to us, we make use of it.
I wish to say that I have nothing against
the Punjab National Bank, just because
that bank haj as chairman somebody who
is allergic to Mr. Bhupesh Gupta and Mr.
Bhupesh Gupta is allergic to him and I
am not going to contaminate the . .

SHrRi BHUPESH GUPTA: But you
have appointed an enquiry into his
affairs. You have ordered an enquiry into
his affairs.

SHrRI MEHR CHAND KHANNA: If
during these six or seven years Mr, Gupta
and myself have agreed with each other, it
is on this Hindustan Housing Factory and
I feel so happy and fortunate today that
even Mr. Gupta feels that myself and my
Ministry are capable of doing good
things. Thank you, Sir, and it will be my
endeavour to see that this factory goes on
working even better and we will try to set
up a number of factories not only in Delhi
but in other parts of India so that our
housing programme can be strengthened
and its tempo can be increased and even
the poor people living in the rural areas
may take advantage of these pre-stressed
housing materials. That will be my
endeavour ,nd my privilege. Thank you,
Sir.
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The House stands adjourned till
11 A.M. tomorrow.

The House then adjourned at two
minutes past five of the clock till
eleven of the clock on Tuesday, the
23rd April 1963.



